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—‘;y give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

A. F mov :
{Assuts !n jaint name Inﬂlcating the extent of joint ownership will also have to be
given}
Sr. Deseription Selr Spouss Dependant-1 | Dapendant-2 | Depsndant-3
|_Ho, Name{S) Name | Nams Etc. Nang
(i) | Cash 5 MITUPHTEL |Shalent Futel
: » 000/~ | 1000/
{il}) | Deposits in
mkﬁ; Financial ’.;‘B'f ABIMZM N,’z r v
Institutions And | 7 gog0g/-| "2 " e NI
Non-Banking 4. 70770}
Financial
Companies
| Gil) | Bonds, S fE
Shares in ML M L AL ML
(iv) | Other financial |, . .
institutions, 2 7
NSS, Postal BESOHLY | arp2. NIL AL NI
Savings, LIC
e ok SHA HARA
- - 5000/
{v) Elow!:emdes Tt
dem ﬂf ” L »
make, etc.) Sty 1 b ML N L Nyl
PctivA
vi {ghee '
{vi) me?:g (g | . 5 20
weight and Nl brold trold v '
value) too, 5497:»71 ad Z ML
T £ SHve? S/ ve7r
(i) | Other assets,
such as yalues / ’ , g /
of claims / AL ML ML ML AL
| interests
Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

Exchange In respect of listed companies and as per books in the case of non listed

companies should be given.
* Dependant here means a person substantially dependent on the income of the

employes,




B.

Datalls of IMMOVADIS 25581

[Note: Properties in joint uwnershlp indicating the extent of joint ownership will
also have to be indicated]

Br.

Description Self

Dapendant=1
Hame

:
Name(S)

Dependant-2 | Dspendant-3 nt-3 |

No
()

Agricuitural Land

- Location(s)

- Survey number(s)

- Extent (Total
measuremeant)
~Current market valug

Wit

/wz /\//Z

N

(i)

MNon-Agricultural Land
- Location(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

M)

i NIt

NL

(i)

Buildings (Commercial
and residential)

il

value

NI

()

Houses / Apartments,
REC.
- Location(s)
= Survey fdoor
number(s)

- Extent {(Total
measurement)

- Current market
value

A7)

V7,

(v)

Cthers (such as
interest In property)

¥
AL

WL

ML

NS

NFL

(2)

1 glve herein below the details of my liabilities / overdues to public financial
institutions and government dues:-
[Note : Please give separate details for each item)

Sr. | Description Mame & address of Bank / Amount sutstanding as
o, Financial Institutions{s} / R
Department ()
(a) | {i) Loans from Banks AL | A
{ii} Loans from ‘financlal ?
institutions ML ML
(i) Government Dues:
{a) dues to departments " 4
dealing with government N L NrL
accommodation
(b) dues to depariments n "
dealing with supply of Nl ML
water
{c) ‘dues to departments 2 2
dealing with supply of n AL
electricity ML




(d) dues to departments 7 2 A
dealing with telephones i N L
{e) Mwlﬁ;hdepar‘cments 5 ’
dealing government A
transport {Including ol z
aircraft and helicopters)

{F) Other dues, If any s /\//2.

{b} {1) Income Tax including
surcharge [Also indicate
s it yoar weo. | BFBPKO 5 FK o
which Income Tax Return
filed. Glve also Permanent
{PAN)1
(i Wea%:e Tax [Also :
Indicate assessment .
year upto which Weaith AL N7 L.
' Tax return filed.] s
(i} Sales Tax [Only in » ’
case of proprietary AL A L
| business] . 2
{iv) Property Tax AL VL

€.  Psrsonal Detall
GPF/CPF/PRAN No.  :- PTS/BLA— 1197

Gender - {M/F)

Class/Group - c IA/B/C)

-~ “ (Bhhar Legiilatne Pssambely, 0fRe A Heoblon s
(Full Name e.g. B.A.5.-Blhar Administrative Sevvice,

B.5.5,- Bihar Secretarlat Service eic. )

Home District e Bﬁa‘gcz{ewr =
IhﬂubydadamthatmmdmilsmmwmaMﬂﬂmv
knowladge and belief,

Sighature
Name of Employee: S22 EN2RE. ISbyAR
place:. 22258 ... Designation:,. Q4L CE. AT TEN.DRN T
Date:. S/ 2. / 2027 Department: BL7PR. LEDLSLARTANE
PSSENBELY > PRAINA
Note: Pleasa sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computar typed (single side)

in prescribad format.

/577 = 82 ey?—




